
CH.,1,1ANAVENDRANATH ROY
REoISTRAR GENERAL
FAC REGTSTRAR (VT6TLANCE)

AAAARAVATI,
DT:01.05.2019.

SUB: CIVIL JUD6E (SENIOR DIVISION) - Filling up of 8 voconcies
in the codre of Civil Judge (Senior Division) by promotion from
the codre of Civil Judge (Junior Division) for the yeor ZOlg -
Attested copies of five judgments possed 6y the Officer during
the lost 6 months period in contested civil ond criminol bronches
if they are dealing with both the bronches ond if they ore
deoling with either civil or criminol bronch exclusively ond submit
the some by 10 05.2019 without foil - Colled for - Regording.

REF: 1. High Court's Notif icotion N0.153-B.Spl., dored 08.03.2019.
2. High Court's Proc. Roc.No.16O/20t9-B.Spl., dared .O4.ZOl9

-oOo-

As directed, the eligible oflicers in the list are directed to submit
ottested copies of five judgmants possed 6y rhe Officen during the losf 6
months period in contested civil ond criminol bronches if they are dealing
with both the bronches ond if they ore deoling with either civil or criminol
bronch exclusively, the officers sholl hove to submit five attested copies of
judgments by 10.05.2019 without foil.

The eligible officers who ore in the list, who hove been working on
Other Duty ot present, sholl hove to submit ottested copies of five
Judgmenfs in contested Civil ond Criminol coses delivered by them os Civil
Judges (Junior Division) within six months prior to toking chorge of the
ptesent post(s) on deputotion, wherein they ore not entrusted with judiciol
work.

ROC. NO. I 60/2019- B.SPL.

f om to stote thot the High Court notified 8 voconcies in the cadre
Civil Judge (Senior Division) by promotion from the cadre of Civil Judge
(Junior Division) for the year ?Ol9 vide High Court's Notif icotion 1sr cited,
ond the list of eligible officers wos ploced in the High Court,s Officiol
Website in the ref erence Znd cited.



The copy of judgments must reoch the High Court on or
before 10.05.2019 without out foil either by woy of speed post or ony other
mode.

1. The copies of the judgments should be cleor, eosily
reodoble ond duly ottested by lhe officer.

2. The copy must be tnue replico of the originol
judgment, ond

3. The copy must eilher be o Photo Copy or o Typed
One. Tt should be mode on white popen or judgment
poper but not on monifold poper.

Yours sincerely,

TRAR 6
FAC REGTSTRAR (

To
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NAME AND DE5IGNATION OF THE OFFICER

Smt. B.Nirmolo,
Prl. Junior Civil Judge, Rojomohendrovorom, Eost Godovori District

2 Smt. B.H.V.Loxmi Kumori,

Junior Civil Judge, Tekkoli, Srikokulom District.
3 Smt. R.Shonti Sree,

Prl. Junior Civil Judge, Srikokulom.
4 Sri V.Venkoteswqro Roo,

Junior Civil Judge, Kothopeto, Eost Godovori District
Smt. M.Sudha,
Speciol Judiciol Mogistrote of First Closs, Excise Court, Ongole,

Prokosom District.
6 Smt. M.Sobho,

Junior Civil Judge, Tadipotri, Anontopurom District
7 Sri Thommineni Venkotesworlu,

Judiciol Mogistrote of First Closs for Roilwoys, Gunthokol,
Anonthopurom District.
Smt. S.Soilojo,
Prl. Junior Civil Judge, Chittoor.

NOTE:

E

1.

5.

8.



9 Sri D.Venkotesworlu Noik,
Prl. Junior Civil Judge, 6iddolur, Prokosom District.

10. Ms.K.Joyo Lokshmi,
Prl. Junior Civil Judge,6udur, Nellore District

11. Sri Manipofi Sridhor.
Junior Civil Judge, Anoporthi, Eost 6odovori District

12. 5mt. S.Joyolokshmi,
Junior Civil Judge, Noidupet, Nellore District.

13 Sri J.Srinivoso Roo,

Judiciol rllogistrote of First Closs, Jongoreddygudem, West Godovori
District.

14. Sri K.Sivo Sonkar,
Formerly I Addl. Junior Civil Judge, Tonuku , W est Godavori District,
now under orders of tronsfer ond posting os Prl. Junior Civil Judge,
Tonuku, West Godovori District.

15 Sri D.Vijoyo Sorodhi Roju,

Formerly Prl. Junior Civil Judge, Tonuku, West Godovori District now

under orders of tronsfer ond posting os Prl. Junior Civil Judge,
Norsoroopet, 6untur District.

16. Sri K.Venkotesworo Roo,

Prl. Junior Civil Judge, Tenoli,Ountur District
t7 5ri M.V.5.Probhokor,

V Addl. Junior Civil Judge, Tirupothi, Chittoor District
18 Smt. M.Kumudini,

Prl. Junior Civil Judge, Norsipotnom, Visokhopotnom District.
19. Smf. Y.Bindu Modhovi,

Prl. Junior Civil Judge, Joggoiohpet, Krishno District.
20. Sri Shoik Joni Bosho,

Prl Junior Civil Judge, Kovoli, Nellore District
Sri Y.6opolo Krishnq,
II Addl. Junior Civil Judge, Tirupothi, Chittoor District.

22. Smt. K.V.L.Himo Bindu,

Prl. Junior Civil Judge, Kokinodo, Eost Godovori District
23. Sri T.Venkoto Rojesh Kumor,

II Addl. Junior Civil Judge, Rojamohendrovorom, Eosf Godovori

District.
Sri T. Kesovo,

Prl. Junior Civil Judge, Adoni, Kurnool District
24.

21.


